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The House reassembled aftey lunch at
thirty-four minutes past two of the clock.
The Vice-Chairman (Shri Jagesh Desaf)
in the Chair.

DISCUSSION N THE WORKING OF
THE MINISTRY OF INFORMATION
AND BROADCASTING—Contd.

THE VICE-CHAIRMAN (SHRI
JAGESH DESAI): Now, we continue with
the discussion on the werking of the
Ministry of Informaticn and Broadcasting,

Shri Satya Prakash Malaviya, Your
party has got 24 minutes. Mr, Kamal
Morarka is also here. So, you decide how
much time you will take,
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"An informed, educated and enlight-

ene( citizenry is the basis of a demo-
cratiz country like India. The Govern-
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Ministry of Information
and Broadcasting

ment is fully conscious of the vole of
the official media have to perferm in
educating and informing the people of
the country with a view to galvamising
them into g unified force for the socio-
economic and cultura]l advancement of
the country.”
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“Fifty-one Congress-I' Members of
Parliament today criticised the Janata
+ Dal leader, Mr. Gurupadaswamy for
using what they called derogatory langu-
“- age against the Home Minister Mr.
Buta Singh in the Rajya Sabha while
moving the motion of censure against
the Karnatak Governor  In a joint
statement in New Delhi, they said, Mr.
Buta Singh represents the weaker sec-
tiong in Parliament and thig has caused
widespread feelings of pain and anguish
among the people. They regretteq that
some Janata Dal leaders show disres-
pect towards the weaker sections.

The signafories to the statement in-
clude Chowdhury Ram Sewak, Mr. S.
S. Ahluwalia, Mr. V. Narayanasamy,
Mr, Mirza Trshad Baig, all of whom
are Members of this House and Dr,
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G. S. Rajhang and Mr, D. P. Yadav,
both of them are Members of Lok
Sabha.”

CAC S i1
FHET HAFT FIT :?‘a“f gt ﬁ«m‘ﬁ‘u
TAT ATHT (geal § ST TAEIT §. 45
t9ae 9% wiar g I8 YFTE —

“HE WE F 51 GEY Hyedr
T SAaT €S % qAT AT
TRALEAH T &0 TH qT K

faa sy gar # 3 T Sedt
F wsqeAr § gAtey ¥
USAAE F G A
NETA 3T g I Her
St Jar g THeg
HINATTR qIIT T 3L
are THur | 9 fuwdr
ux §IIF a5 H T GEY
wIeal i Fgr & A7 T2
foz g3 ¥ =9 gt
F7 SaEldge awd FoMv
3q a<g ¥ sAFIT a4 A
g gEr g aﬁra zZ
J1T 9% @¢ 397 (war O
SEAT <9 & Te AdE
I FAS< A & IT HEE
fgrar 2 | 3w fosfsg
B At R TARE S e E
crr W& (FmAM garT Tez
. F wET & 31T wqgeaT
qradi #7 FaAnaat g7
Lo A sl gg
. FM 9T FEARIT |_/IT AT
¥ SEA UW §E4, A
- THo Txo wgdafwar, =i
TUET THT, STo FHio TFo
THEF, #AT FVo dro 78T M7
Mot zatean mfes 87

g & usa mar =y
g 3§ wET & TRy
TE HgET  FEIE

D9 ~3i’
AS

P oap

s

¥u fadew =g
St FFaT &
w3 21 92

21

2o WAFT I (am 93W) :
qY TF AET W AR | FHIL



299 Special

{Shri Narayanasamy] -

the recovery of these loans started,
because the banks have to recover the
sloang to recycle the money for the
purpose of giving the benefit o the
farmerg for the ensuing period, un-
‘fortunately the political leaders, espe-
cially the CPI(M) leaders in rural
West Bengal and the CPI(M) leaders
in the Government have launched 2
propaganda that these amountg need
not be paig by the farmers Op ac-
count of that the recovery which was
80% and 85% has come downp to
33% and 36% respectively. Ultimately
what the West Bengal Government
will do, when next time the banks
will refuse to advance loans,. ig to
blame the Central Government for
this, But the fact of the matter
ig that ‘the State Government
is” mnot cooperating with  the
bank officialy in this respect.
Why I am saying this is because, at
the State level Banking Committee
meeting which was held and at which

the State Govetnment representatives’

were gresent, the officerg had categ-
orically said to the State Government
thot they should coperate in recove-
ring their money so that it could be
paid to farmers in the next season.
But the State Government officials
refused to do so. Apart from this, the
saddest part of it is that the State ad-
ainistration is not_ cooperating in of-
ganizing meeting at block level and
panchayat level to recover the money
from the farmers. This is very pecu-
lisr. The State Government ig not
coming forward to help the farmers
even during the next season. There-
fore, Sir, I urge upon the Central
Government to issue directions to the
State Government to cooperate with
the bank officers to recover the mohey
¢o that it would be useful for the
farmers in future....(Interruptions)
T condemn the attitude of the State
Government in not cooperating with
the bank officers in  recovering the
money, Thank you, Sir,

‘(Interruptions)
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SHRI SUNIL BASU RAY (West
Bengal): Sir, I join issue with him. ..
(Interruptions).,

SHRIMATI KANAK MUKHERJEE
(West Bensgal): Does he understand
the subject? ~

(Interruptions)

- AN HONOURABLE MEMBER: He
ig 1a1‘king alll nonsense.

SHRIMATI KANAK MUKHERJEE:
He does not understand the subject.

[The Vice-Chairman (Shri V. Nara-
Yanasamy) in the Chair]

SHRI RAOOF VALIULLAH: (Guj-
arat): Sir, may T congratulate you for
taking the Chair? '

THE VICE-CHAIRMAN (Shri V.
NARAYANASAMY): . Thank you,

SHRI M. A. BABY: (Kerala): Sir,
we have to say something about the
Special Mention of Mr. Narayanasamy.

THE VICE-CHAIRMAN (SHRI
V. NARAYANSAMY): The Vice-
Chairman, Mr, Desai, ruled it out.
Therefore, I can’t allow you.
Need to sanction Gas-based Power
Stations in Gujarat

SHRI RAOOF VALIULLAH: (Guj-
arat): Mr. Vice-Chairman, Sir,- the
Government of Gujarat have repres-
ented to the Government of India to
clear gas-based power projectg in the
State of Gujarat. The Chief Minister
of Gujarat has, in a memorandum on
the “Use of gas from Gandhar fields”,
stated that allocation of gas from
Gandhar fields for various = priority
sectors is eritieally required for agri-
cultural, industrial and economic deve-
lopment of Gujarat.

Sir, Gujarat ig specialrly endowed
with large reserves of natutral gas and
these have been definitely identified



